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u 
IN THE HON'BLE NATIONAL GREEN TRIBUNAL PRINCIPAL BENCH 

NEW DELHI 

ORIGINAL APPLICATION NO. 1373/2024 

IN THE MATTER OF: 

News item titled "How sand miners laid road across Yamuna between 

Delhi and Ghaziabad" appearing in the Times of India dated 30.11.2024. 

DATE OF HEARING: 22.08.2025 

AUTHORISATION OF SH. NEERAJ SEMWAL, SECRETARY (REVENUE), 

GOVT. OF NCT OF DELHI TO FILE RESPONSE ON BEHALF OF THE CHIEF 

SECRETARY, GOVT. OF NCT OF DELHI. 

I, DHARMENDRA S/o Sh. Roop Kishore, working as Chief Secretary, Govt. of 

NCT of Delhi do solemnly affirm that I have perused and approved the affidavit 

being filed pursuant to order dated 23.07.2025. Further, I hereby authorize 

Sh. Neeraj Semwal, Secretary (Revenue), Govt. of NCT of Delhi to file the 

response affidavit on my behalf (i.e. on behalf of the Chief Secretary, Govt. of 

NCT of Delhi). 

)bl. =j'. 
~NDRA) 

CHIEF SECRETARY, 

GOVT. OF NCT OF DELHI 
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